25.05.2017

AT 10.30 A.M

1. ITA 306/2017

2. ITA 307/2017

3. ITA 308/2017

4. ITA 309/2017

5. ITA 310/2017

AT 10.30 A.M

1. RSA 155/2016

J -1 (PRONOUNCEMENT OF JUGEMENT APPLT. JURISDICTION )

COURT NO.5

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE CHANDER SHEKHAR

PR. COMMISSIONER OF INCOME ASHOK MANCHANDRA
TAX CENTRAL 2 NEW DELHI PIYUSH KAUSHIK
VS. MEETA GUTGUTIA PROP.

M/S FERNS N PETALS

PR. COMMISSIONER OF INCOME ASHOK MANCHANDRA
TAX CENTRAL 2 NEW DELHI PIYUSH KAUSHIK
VS. MEETA GUTGUTIA PROP.

M/S FERNS N PETALS

PR. COMMISSIONER OF INCOME ASHOK MANCHANDRA
TAX CENTRAL 2 NEW DELHI PIYUSH KAUSHIK
VS. MEETA GUTGUTIA PROP.

M/S FERNS N PETALS

PR. COMMISSIONER OF INCOME ASHOK MANCHANDRA
TAX CENTRAL 2 NEW DELHI PIYUSH KAUSHIK
VS. MEETA GUTGUTIA PROP.

M/S FERNS N PETALS

PR. COMMISSIONER OF INCOME ASHOK MANCHANDRA
TAX CENTRAL 2 NEW DELHI PIYUSH KAUSHIK
VS. MEETA GUTGUTIA PROP.

M/S FERNS N PETALS

COURT NO. 26
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

SMT GURMEET KAUR RAKESH DAHIYA
VS. SHRI HARBHAJAN SINGH M.L. KHATTER
AND ANR. CH. RABINDRA SINGH

RESPONDENT NO. 2 IN PERSON



25.05.2017 J -2 (PRONOUNCEMENT OF JUGEMENT APPLT. JURISDICTION )

COURT NO. 36

HON'BLE MS. JUSTICE MUKTA GUPTA

AT2.15PM

l. CRL.A. 1576/2013

CHETAN KHANNA
Represented by:
Versus
‘C’ & ANR.
Represented by:
2. CRL.A. 155/2016
ASHWANI KUMAR
Represented by:
versus
THE STATE
Represented by:
3. CRL.A. 277/2015
MD. SALIM
Represented by:
Versus
STATE
Represented by:

..... Appellant
Mr. S.B. Dandapani, Adv.

..... Respondent
None for R-1.
Ms. Rajni Gupta, APP for State/ R-2.

..... Appellant
Mr. Krishan Kumar and Ms. Sunita Arora,
Advocates.

..... Respondent
Mr. Hirein Sharma, APP for the State with ASI
Om Prakash, PS Hauz Khas.

..... Appellant
Ms. Saahila Lamba, Adv.

..... Respondent
Mr. Ashok Kr. Garg, APP with SI Satbir Singh PS
Tilak Nagar.



25.05.2017

CRL.A. 326/2015

GULAB KANT YADAV
Represented by:
Versus

STATE
Represented by:

CRL.A. 930/2001

RAM SWAROOP
Represented by:
versus
STATE OF DELHI
Represented by:
CRL.A. 858/2016
AMIT @ LALU
Represented by:
versus
STATE
Represented by:

J -3 (PRONOUNCEMENT OF JUGEMENT APPLT. JURISDICTION )

..... Appellant
Ms. Seema Misra, Advocate for Ms. Naomi
Chandra, Advocate.

..... Respondent
Mr. Ravi Nayak, APP for the State.

..... Appellant
Mr. D.K. Mathur, Advocate.

..... Respondent
Mr. Hirein Sharma, APP for the State with
Inspector Saroj Bala and SI Amit Kumar, PS
Ambedkar Nagar.

..... Appellant
Mr. Braham Singh, Mr. N.S. Vidhudi, Mr. Rohit
Vidhudi, Ms. Manju, Advs.

..... Respondent
Ms. Meenakshi Chauhan, APP with Insp.
Badruddin Khan, ASI Jaiveer, PS Khajuri Khas.



25.05.2017

7.

CRL.A. 534/2002
SACHIN

Represented by:

VvEersus

THE STATE OF NCT OF DELHI

Represented by:
CRL.A. 540/2002
AMIT YADAV
Represented by:
versus
STATE
Represented by:
CRL.A. 353/2017
RAHUL @ GANJA
Represented by:
versus
STATE
Represented by:

J -4 (PRONOUNCEMENT OF JUGEMENT APPLT. JURISDICTION )

..... Appellant
Mr. Harsh Prabhakar, Amicus Curiae with Mr.
Anirudh Tanwar, Mr. Harjeet Singh Sachdeva, Mr.
Jai Bhardwaj, Advs.

..... Respondent
Ms. Meenakshi Chauhan, APP with Insp. Rajeev
Yadav, PSI Sher Singh, PS Inder Puri.

..... Appellant
Mr. Rohit Sharma, Adv.

..... Respondent
Ms. Meenakshi Chauhan, APP with Insp. Rajeev
Yadav, PSI Sher Singh, PS Inder Puri.

..... Appellant
Mr. K. Singhal and Ms. Sabia Malik, Advocates
for Mr. Puneet Singhal, Advocate (DHCLSC)

..... Respondent
Ms. Aashaa Tiwari, APP for the State with PSI
Pankaj Kumar, PS Shalimar Bagh.



25.05.2017

10.

11.

12.

CRL.A. 524/2016

GULFAM
Represented by:
Versus
STATE NCT OF DELHI
Represented by:
CRL.A. 1726/2014
SHAHBUDDIN
Represented by:
versus
STATE (NCT) OF DELHI
Represented by:
CRL.A. 1744/2014
RAJESH @ PUTIYA
Represented by:
Versus
STATE NCT OF DELHI
Represented by:

J -5 (PRONOUNCEMENT OF JUGEMENT APPLT. JURISDICTION )

..... Appellant
Mr.K.Singhal, Ms. Vani Singhal, Mr. Sachin
Agarwal and Mr. Ajay Kumar, Advocates.

..... Respondent
Ms. Meenakshi Chauhan, APP with SI Manoj, PS

Kanjhawala.

..... Appellant
Mr. Harsh Prabhakar and Mr. Salman Hashmi,
Advocates.

..... Respondent
Ms. Rajni Gupta, APP with SI Manoj PS
Kanjhawala.

..... Appellant
Ms. Sanjam Chawla, Ms. Gulshan Khan and Mr.
Munawwar Naseem, Advocates.

..... Respondent
Ms. Meenakshi Chauhan, APP with SI Manoj PS

Kanjhawala.



25.05.2017

13.

14.

15.

CRL.A. 10/2015

BHOLU
Represented by:
Versus
STATE (NCT OF DELHI)
Represented by:
CRL.A. 172/2015
WASIM
Represented by:
Versus
STATE NCT OF DELHI
Represented by:
CRL.A. 466/2015
SIRAJ
Represented by:
versus
STATE NCT OF DELHI
Represented by:

J - 6 (PRONOUNCEMENT OF JUGEMENT APPLT. JURISDICTION )

..... Appellant
Mr. F. Haq. and Mr. Momin Fazal, Advocates.

..... Respondent
Ms. Rajni Gupta, APP with SI Manoj PS

Kanjhawala.

..... Appellant
Mr.K.Singhal, Ms. Vani Singhal, Mr. Sachin
Agarwal and Mr. Ajay Kumar, Advocates.

..... Respondent
Ms. Rajni Gupta, APP with ST Manoj PS

Kanjhawala.

..... Appellant
Mr.K.Singhal, Ms. Vani Singhal, Mr. Sachin
Agarwal and Mr. Ajay Kumar, Advocates.

..... Respondent
Ms. Rajni Gupta, APP with SI Manoj PS
Kanjhawala.



25.05.2017

16.

17.

18.

CRL.A. 887/2015

ASIF
Represented by:
versus
STATE (NCT) OF DELHI
Represented by:
CRL.A. 712/2016
RIZWAN
Represented by:

Vversus

THE STATE OF NCT OF DELHI

Represented by:

CRL.A. 443/2015

SITA RAM & ANR.

Represented by:

VvErsus

THE STATE (NCT OF DELHI)

Represented by:

J -7 (PRONOUNCEMENT OF JUGEMENT APPLT. JURISDICTION )

..... Appellant
Mr. B.S. Chowdhary and Ms. Sneh Lata,
Advocates.

..... Respondent
Ms. Rajni Gupta, APP with SI Manoj Kanjhawala.

..... Appellant
Mr. Harsh Prabhakar, Mr. Salman Hashmi, Mr.
Anirudh Tanwar and Mr. Jay Kumar Bhardwaj,
Advocates.

..... Respondent
Ms. Rajni Gupta, APP with ST Manoj PS
Kanjhawala.

..... Appellants
Mr.K.Singhal, Ms. Vani Singhal, Mr. Sachin
Agarwal and Mr. Ajay Kumar, Advocates.

..... Respondent
Ms. Rajni Gupta, APP with SI Manoj PS

Kanjhawala.



25.05.2017

AT 2.15 P.M

1. CRL.A 347/2001

2. CRL.A 239/2002

3. CRL.A 189/2002

4. CRL.A 651/2002

5. CRL.A 614/2001

COURT NO. 30

J - 8 (PRONOUNCEMENT OF JUGEMENT APPLT. JURISDICTION )

HON'BLE MR. JUSTICE P.S.TEJI

SATISH KUMAR & ORS.
VS. STATE NCT OF DELHI

SOHAN LAL
VS. STATE NCT OF DELHI

RUKMA DEVI

VS. STATE NCT OF DELHI

RAJESH KUMAR
VS. STATE NCT OF DELHI

RAKESH & ANR.
VS. STATE OF DELHI

HIGH COURT OF DELHI

24TH MAY, 2017

111111717

RAMESH GUPTA, BHARAT SHARMA
APPELLANT IN PERSON

PANNA LAL SHARMA

A.K. TRIPATHI

ROHIT MINOCHA, CHAITANYA
KEWAL SINGH AHUJA
ROHIT MINOCHA, CHAITANYA

KEWAL SINGH AHUJA

ROHIT MINOCHA, CHAITANYA
KEWAL SINGH AHUJA

MANIKA TRIPATHY PANDEY

ASHUTOSH KAUSHAL
PANNA LAL SHARMA

REGISTRAR (LISTING)



25/05/2017 FOR PRONOUNCEMENT OF JUDGEMENT

COURT NO. 19
HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT
30. CO.PET. 36/2017 IN THE MATTER OF KAS MOVIES OFFICIAL LIQUIDATOR
MAKERS PRIVATE LIMITED (IN
VOL.LIQN)




25.05.2017

8. I.A. 3682/2017
I.A. 4425/2017
In CS(COMM) 222/2017

AT 10.30 A.M.

41. ARB. A. (COMM.) 8/2017
I.A. 4249/2017

AT 2.15 P.M.

47. O.M.P. (COMM) 350/2016

48. O.M.P. (I) 1/2017

FOR PRONOUNCEMENT OF JUDGMENT

COURT NO. 23 (0S-A)

HON'BLE MS. JUSTICE INDERMEET KAUR

PARAMOUNT SURGIMED LIMITED
Vs. PARAMOUNT BED INDIA
PRIVATE LIMITED & ORS

(ORIGINAL JURISDICTION)

AMIT SIBAL, BITIKA SHARMA
KAPIL MIDHA, TAHIR ASHRAF
SIDDIQUI, RAHUL KUMAR, ROHAN,
ISHA TYAGI,

SUDHIR CHANDRA

PRAVIN ANAND, TUSHA MALHOTRA
KANAK BOSE

*kkkk

COURT NO. 22 (OS - B)
HON'BLE MR. JUSTICE JAYANT NATH

JASSUM PROPCON PROJECTS LTD
Vs. MUNISH ARORA & ANR.

*kkkk

COURT NO. 20 (0OS - D)
HON'BLE MR. JUSTICE VIBHU BAKHRU

COSMO FERRITES LTD
Vs. PRAGYA ELECTRONICS PVT
LTD & ORS.

MUKUND L. ABHAYANKAR

Vs. CHIEF EXECUTIVE OFFICER,
NATIONAL FEDERATION OF URBAN
CO-OP. BANK AND CREDIT

SOCIETIES LTD. AND ORS.
Fokokokokk

B K SOOD, SANDEEP THUKRAL,
KAPIL ARORA, KARAN KHANNA

ANSHUMAN SOOD

DILIP ANNASAHEB TAUR
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